
47 Written Answers [ RAJYA SABHA ] to Questions 48 

(d) whether any exemption has been 
cancelled; 

(e) if so, the names of the companies 
and when it has been cancelled; 

  
Xt) H the reply to part (d) above be 

In the negative, the reasons therefor; 
and 

(g) what are the steps taken by 
Government to deal with the defaulters? 

THE     MINISTER     OF   LABOUR 
(SHRI     K.     V.        RAGHUNATHA    1 
REDDY): (a) to (g) A   statement is    j laid 
on the Table of the House [See    j Appendix 
XCV, Annexure No. 28] 

Workers of Bata Shoe Company 
•261. SHRI SANAT KUMAR RAHA: 

Will the Minister of LABOUR be 
pleased to state: 

'(a), whether it is a fact that workers in 
different branches of Bata Shoe 
Company have recently gone on strike; 

(b) if so, the reasons of strikes; and 

(c) what steps are being taken by 
Government to meet the grievances of 
the workers? 

THE MINISTER OF LABOUR (SHRI 
K. V. RAGHUNATHA REDDY): (a) 
and (b) According to the available 
information, workers in the Faridabad 
unit and in West Bengal went on strike 
from the 18th February, 1976, mainly 
over the question of bonus. 

(c) The matter falls in the State Bphere 
and they are seized of it 

 

 
 Anti-India propaganda in Pakistan 

•262. SHRI VIRENDRA KUMAR 
SAKHALECHA: Will the Minister of 
EXTERNAL AFFAIRS be pleased to 
state: 

(a) whether it is a fact that anti-India 
propaganda is being widely carried on in 
Pakistan; 

(b) whether provocative slogans are 
also being found published in Pakistani 
newspapers;  and 

(c) if so, what action Government 
propose to takp in the matter?] 

 
•{•[THE MINISTER OF EXTERNAL 

AFFAIRS (SHRI Y. B. CHAVAN): (a) 
Yes, Sir. 

(b) Pakistani newspapers have been 
publishing highly objectionable items 
misrepresenting India's policies parti-
cularly in relation to the neighbouring 
countries. Pakistani press has also carried 
slanderous attacks against the Prime 
Minister. 

f[ ] English translation. 


